DELHI LEGISLATIVE ASSEMBLY
BULLETIN PART = I1 , -
(Information relating to Legislative & other matters)
Tuesday 20th March 2001 / Phalguna 29, 1922 (Saka)

No 3]4\0
STATUS OF MEMBER IN THE HOUSE

Hon'ble Members are informed that Hon'ble Speaker
has issued the following order teéday regarding the status of
Shri Jagdish Anand, MLA which reads as follows :-

"QRDER

Hhereas Shri Jagdish Anand was elected to the
Legislative Assembly of the National Capital Territory of Delhi
on Congress ticket vide Election Comdission notification No
308/DL-LA/98 dated 30th Nowember, 1998 and sworn in as mermber
on 21st January, 1999,

Ané whereas Shri Jagdish Anand has informad me
vide letter dated 14,3,2001 that he has been ‘expelled from the
party for 6 years';

Ané whereas shri Mangat Ram Singhal, Chief Whip
of the Congress Legislature Party vide his lettar No CwW/A/2000/-
2902 dated 15,3.2001 has confdérmed that "Shri Jagdish Anand
has been expelled from the primary membership of the Congress
Party following which hes is no longer a member of the Congress
Legislature Party in the Legislative Assembly of Delhi®;

Ané whereas Shri Mangat Ram Singhal, Chief Whip
is the member Auly authorised by the Party vide letter No CM/-
0SD/NK/99/8 dated 10th September 1999 tO0 cammunicate with me
for purposes of the Members of Delhi Legislative Assembly
(Disqualification on Grounds Of Deiection) Rules, 19967

And now therefore, after careful examination ot the
case and in exercise of the powers conterred upon me under the
Tenth Schedule of the Constitution of India, I, Ch Prem Singh,
Speaker, Legislative Assembly of the National Capital Territory
of Delhi, do hersby declaze Shri Jagdish Anand as an *Unattached’
member of the Housz with immediate effect,

- 54

{Ch Prem Singh)

Speaker

Delhi Legislative Assembly

Delhi
Date 3 20th March, 2001"

S.Ke Sharma
Secretary
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